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HIGH COURT OF JAMMU AND KASHMIR AT JAMMU 
(Chief Justice's Secretariat) 

******* 
Subject: Waiting lists for the posts of Steno Typists in Subordinate 

Courts of Jammu and Kashmir divisions of the State pursuant 
to Advertisement Notification No. 323 dated 26.05.2017 

ORDER 

No.: 1419 Dated: 2 9-o 1-2o !l) 

Consequent upon the finalization of the selection process and preparation 

of the select lists and waiting lists by the Selection Committee, constituted for 

recruitment to the posts of the Steno Typists in Subordinate Courts of the State 

advertised vide High Court Notification No. 323 dated 26.05.2017, and the approval 

' of the recommendations of the Committee by Hon'ble the Chief Justice (Appointing 

Authority), following category wise waiting lists are issued for both divisions of the 

State which shall remain in force for six months period from the date of issuance of 

appointment orders of selected candidates: 

A} Jammu Division 
i) Waiting List (OM Category) 

S. No. Roll No. Name of the Candidate Category 

Ankush Kumar 

1 04-SB S/o Rashpal Chand OM 
R/o Rarian, Tehsil Samba 

Deepak Kumar 
2 119-JMU S/o Kapoor Chand OM 

R/o Chak Tara P/o Salehar, Bishnah, Jammu 

Neeraj Sharma 

3 89-JMU 
S/o Shambhu Dutt Sharma 

OM 
' 

R/o L. No. 14, MCJ 601, Rajpura Mangotrian, 
Jammu 

Ruhi Talgotra 

4 122-JMU 
D/o Jwaladas Talgotra 

OM 
R/o H. No.3, L. No. 27, Rajpura Mangotrian, 

Jammu 

Rikul Sharma 

5 55-JMU S/o Dewarka Nath OM 
R/o VPO Chak Chinna, Bishnah, Jammu 

Madhu Bala 

6 45-Bhdr S/D/o Behari Lal OM 
R/o Khellani Dada 

Ankit Mahajan 
7 01-JMU S/o Rajesh Kumar Gupta OM 

R/o F-96, Mahesh Pura, Jammu 



Ravi Sharma 
B 06-SB S/o Kuldeep Raj OM 

R/o Langth, Samba 

Surbhi Sharma 

9 106-JMU 
S/D/o Suresh Sharma 

OM 
R/o 143, Lower Mast Garh, Circular Road, 
Jammu 

ii) Waiting List {SC Category) 

S. No. Roll No. Name of the Candidate Category 

Pooja Kumari 

1 114-JMU D/o Babu Ram sc 
R/o Viii. Jallo Chak, Bahu Jammu 

Dinesh Kumar 
' 

2 265-JMU 
S/o Tarsaim Pal sc 
R/o Viii. Chak Tara P/o Salehar Bishnah, 
Jammu 

iii) Waiting List {ALC Category) 

S. No. Roll No. Name of the Candidate Category 

Sukham Kumari 
1 305-JMU D/o Gharu Ram ALC 

R/o Patoli Gurha Brahmna, Jammu 

iv ) Waiting List {OSC Category) 

S. No. Roll No. Name of the Candidate Category 

lndu Bamotra 

1 43-Kath D/o Sam Dutt Bamotra osc 
R/o Dollian, Jattan Marheen, Kathua 

B) Kashmir Division 

i) Waiting List (OM Category) 

S. No. Roll No. Name of the Candidate Category 

Waseem Shafi Langoo 

1 191-Sgr-S 5/o Mohmmed Shafi Langoo OM 
R/o Sultan-ul Arfeen Lane, Semina, Srinagar 

Tanveer Ahmad Dar 
2 46-Pul D/o Gh Hassan Dar OM 

R/o Rahmoo Dangerpora, Raj Para Pulwama 



Asmat Jan 

3 195-Sgr-S D/o Habib Ullah Bhat OM 
R/o Daulatabad Khanyar 

Samreena 

4 378-Sgr-S D/o Khursheed Ahmad Mir OM 
R/o Naid Kadal, Srinagar 

Obaid Bashir Sofi 
5 158-Sgr-S S/o Bashir Ahmad Sofi OM 

R/o Hawal, Srinagar 

Mehraj Din Bhat 

6 196-Sgr-S S/o Ghulam Nabi Bhat OM 
R/o Saida Para, Noorbagh, Srinagar 

Naseer Ahmad Bhat 

7 320-Sgr-S S/o Bashir Ahmad Bhat OM 
R/o Nowgam Bye Pass, Srinagar 

Guizar Ahmad Sheikh 

8 008-Bud S/o Ali Mohd. OM 
R/o Hanjik, Sheikh Mahalia, Budgam 

lshfaq Ahmad Hafiz 

9 290-Sgr-S S/o Bashir Ahmad Hafiz OM 
R/o Meerak Abad Shalimar, Srinagar 

Umer Mushtaq Pary 

10 142-Bud S/o Mushtaq Ahmad Pary OM 
R/o Nowbugh, Chadoora, Budgam 

ii) Waiting List (RBA Category) 

S. No. Roll No. Name of the Candidate Category 

Faroze Ahmad Najar 

1 134-Bud S/o Gh. Mohd. Najar RBA 
R/o Panzan, Chadoora, Budgam 

Shabir Ahmad Chack 

2 44-Kgm S/o Ghulam Mohammad Chack RBA 
R/o Manzgam D.H Para Kulgam 

By Order. 

Pri~~ 
Hon'ble the Chief Justice 

No. /PSY Dated: 

Copy to the: 

1. Registrar General, High Court of Jammu and Kashmir at Jammu .. 
2. Registrar Vigilance, High Court of Jammu and Kashmir at Jammu. 
3. Director, Information with the request to publish the waiting list in the leading Daily Newspapers of 

both the divisions of the State. 
5 lncharge NIC, High Court Wing, Jammu for uploading in the Hi 

~\,\~ 
Princip Sec¢"ary to 

Hon'ble the Chief Justice 


